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F. No L-25012(11)/19/2024-LME NMCG-
Ministry of Jal Shakti
Department of WR, RD&GR
National Mission for Clean Ganga

Major Dhyanchand National Stadium
Near India Gate, New Delhi
Date: 30.07.2024

Sub: Report on behalf of the National Mission for Clean Ganga (NMCG) in the
matter of OA no 491/2024- News item titled- “Ganga water unsafe for bathing says
Bihar Government report on river pollution”- before the Hon’ble NGT(PB).

This has a reference to the Order dated 02.05.2024, passed by the Hon'ble NGT in the
above subject matter inter-alia involving the issue that almost all major rivers passing
through Bihar are unsafe even for bathing. The NMCG has been impleaded as one of the
Respondents.

2. The Reporton behalf of the NMCG in compliance of the order/directions dated
02.05.2024, passed by the Hon'ble NGT is attached. Therefore, it is humbly requested
that the Report of the NMCG be arranged to be placed before the Hon'ble Tribunal for
consideration.

This issues with the approval of the competent authority.
e
Encl: As above /
1 %M'{

B ottt

Anup Kumar Srivastava
Executive Director (T), NMCG

To,
The Registrar, Hon'ble National Green Tribunal, Copernicus Marge New Delhi
Copy for information to:

(1) PS to the Secretary DoWR,RD&GR, Ministry of Jal Shakti New Delhi
(2)  PS to the DG NMCG
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Ministry of Jal Shakti
Department of WR, RD & GR
National Mission for Clean Ganga

Report on behalf of the National Mission for Clean Ganga{NMCG) in the matter of
OA no 491/2024- News item titled- “Ganga water unsafe for bathing says Bihar
Government report on river pollution”- before the Hon'ble NGT(PB).

1. That in the aforementioned matter, the Hon'ble NGT has taken suo-motu cognizance,
based on the news item appeared in 'Hindustan Times' dated 26.02.2024, titled "Ganga
water unsafe even for bathing, says Bihar government report on river pollution”

2. That the Hon'ble Tribunal, vide order dated 02.05.2025, has impleaded the following as
respondents and directed to submit report:

a) Central Pollution Control Board through its Member Secretary.
b} Bihar State Pollution Control Board through its Member Secretary.
¢) National Mission for Clean Ganga through its Director.

3. That the issues involved in the matter have been examined and submits as under:
3.1 The STP status in Bihar is summarized as below:

NMCG has provided financial assistance for 32 STP projects having cumulative capacity
of 740.60 MLD in Bihar amounting to Rs. 4866.11 Crore under Namami Gange
Program. Alf these STP projects have provision for treatment of Faecal Coliform and
disinfection as per the required standards. The district/town-wise details of these STPs
and their current status are as under: '

Nso. District Town Capl\:ie;y " c::}‘:f:’negr) Present Status

1 Digha 100 824 Under Progress
2 Kankarbagh 50 578.89 Under Progress
3 Beur 43 93.94 Completed
4 Karmalichak 37 90.94 Completed .
5 Patna Saidpur 60 184.93 Completed
6 Pahari 60 191.62 Completed
7 Barh 11 58.26 Completed
8 Mokama 8 73.4 Under Progress
9 Maner 6.5 69.77 " Completed
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10 Danapur 25 103.87 Under Progress
11 Phulwarishariff - 13 46.25 Under Progress
12 Fatuha 7 35.49 Under Progress
13 Bakhtiyarpur 10 35.88 Under Progress
14 Sultanganj 10 60.22 Compieted
15 : Naugachia 9 60.79 Completed
Bhalagpur
16 Bhalgalpur 45 413.29 Under Progress
17 Kahalgaon 6 48.26 Under Progress
18 Saran Sonepur 3.5 47.41 Completed
19 Chhapra 32 236.15 Completed
20 Begusarai Begusarai 17 230.06 Under Progress
C 21 Vaishali Hajipur 22 305.19 Under Progress
22 Munger Munger 30 366.78 Completed
23 Barahiya 6 59.28 Under Progress
Lakhisarai Under
22 .

24 Lakhisarai 94.13 tendering
25 9 56.97 Under
Ramnagar tendering

Under

26 East Narkatiagan] 7 47.39 tendering
Champaran Under

2 .
7 Motihari 3 149.16 tendering
Under
28 Raxaul 12 63.17 tendering
Under
29 Supaul Supaul 121 57.09 tendering
. Under
30 Aurangabad | Daudnagar 105 42.25 tendering
31 Rohtas Dehri On Sone 21 63.89 Under Progress
32 . . 13 77.39 UnQer
Jamui Jamui tendering
Total 740.6 4866.11

3.2 Manual Water Quality Station Data of River Ganga in Bihar during 2023

Under the “NamamiGangeProgramme”, the Central Pollution Control Board
(CPCB)carrying out the manual water quality monitoring of River Ganga at 112
locations in five States viz. Uttarakhand, Uttar Pradesh, Bihar, Jharkhand, and West
Bengal in collaboration with State Pollution Contro! Boards, wherein at 33
locations, the water quality monitoring is carried out in Bihar.

The River water quality is assessed for primary water quality criteria, notified for
outdoor bathing in terms of pH (6.5-8.5), Dissolved Oxygen (DO) (=5mg/L), Bio-
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chemical Oxygen Demand (BOD) (<3mg/L), Faecal Coliform (FC) (<2500

MPN/100ml) and Faecal Streptococci (FS) (<500 MPN/100ml). The water quality
data for 2023 (Jan to Dec) and 2024 (Jan to March) is enclosed in the Annexure-1.

The analysis of data for the year 2023 (Jan to Dec) and 2024 (Jan to March) in Bihar
indicates: '

River water quality is meeting the primary water quality bathing criteria w.rt. pH
(Median)at all the locations in river Ganga in Bihar,

River water quality is meeting the primary water quality bathing criteria w.rt. DO
(Medlian) at all the locations in river Ganga in Bihar.

River water quality is meeting the primary water quality criteria for bathing w.rt.
BOD (median) in the entire stretch river Ganga in Bihar.

River water quality is not meeting the primary water quality criteria for bathing
wrtFaecal Coliform(median) in entire stretch of Bihar except one location namely
ArrahChapra Road Bridge, U/s Doriganj

River water quality is meeting the primary water quality w.r. t Faecal Streptococci
(median) in the entire stretch of river Ganga in Bihar. '

3.3 The STP monitoringin Bihar:

Under the PIAS Project executed by CPCB under the "NamamiGangeProgramme,” STPs
located in Ganga front towns are monitored by CPCB on tri-annual basis., During the last
round of monitoring in August — November, 2023, assessment of 8 STPs was carried out
in Bihar. There are 8 Commissioned STPs (5 Towns) with designed capacity of 233.5 MLD.
Monitoring of 8 STPs indicates that 07 were operational, & 1 was Non-operational.
Among all operational STPs, all STPs were found to be complying with notified norms

(BOD,

COD) except in terms of (TSS, FC). The operational capacity is 224.5 MLD and

utilized capacity is 110.6 MLD (~ 49.27 % of operational capacity)

s. Name of Ganga Designed BOD cOD TS5 FC (2230
No. | sTPs Front Capacity (<10 {<50 (<20 MPN/100
Town {MLD) mg/l) | mg/Y) mg/l) | ml)
Beur New,
Patna Patna 43 4 17.21 80 3300
KarmaliChak Patna 37 3 16 38 160000
Pahari
| {New)STP,
3 60MLD Patna 60 5 28 40 92000
Saidpur {60
4 MLD) STP Patha 60 4 28 56 28000
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Sonepur
STP, ‘
3.5MLD Sonepur 3.5 2 12 22 7000
Barh Barh 11 4 24 64 54000
Sultanganj Sultangan] 10 4 24 68 2300
Naugachia,
8 | Naugachia Bhagalpur 9 Noin-operational

3.4

b)

Remedial Actions:

That it is submitted that in this regard, communication through the DO letters have
been sent by CPCB to Principal Secretary, Urban Development and Housing
Department, Government of Bihar to direct the concerned agencies/officers to
address the issues of Non-compliance, Non-operation, under capacity utilization in
these STPs etc.

After getting the report of CPCB regarding Non Compiiances in operational STPs in
Bihar, NMCG has sent a communication to Principal Secretary, Urban Development
and Housing Department, Government of Bihar on 25.06.2024 to examine the matter
and seek a report from executing agency that why these STPs have failed in FC
compliances despite having provision of disinfection/ fecal coliform removal in these
STPs. These STPs should be meeting the desired objective of coliform reduction/
compliance with norms. State has been requested to submit the action taken report
within 15 days. (copy enclosed).

FhRRRRATkS
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The Principal Secretary,

Urban Development & Housing Depariimeni,

Governiment of Bibar, Room No. 1, 18 Floor, Vikas Bhawnn,
Mew Secratariat, Bailey Road, Patna, Bihar — 500001
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2. NMCG s providing financial essistance (o Bilar State for 32 81P projects for
poliution abatement in the districts of Patna Digha - Kankarbagh, Beur, Karmalichal,
Swmidpur, Pahari, Barh, Mokamah, Maner, Danzpur, Phubvarishantf, Fatuha,
Bakhtiyarpur projects), Bhagalpur {Sultangan), MNaugachia, Bhagalpur, Kahalgaon
projeciu), Baran (Sonepur, Chhapra prolecis), Begusaral (Begusaral project),
Vatgahall (Hajipur project), Munges (Munger project), Lakhisarai (Barahiya, Lakhisarai
projects), ast Champaran (Ramnayar, Narkatiagan), Motihari, Raxaul projects),
supaul (Supaul project), Aurangabad (Daudnagar pioject), Rohtas (Dehyi-On-Sone
prc};@{tt) and Jamui (Jamu; pr@;&m} under Namami Gange. All these STP projects have
provigion for treatment of Fascal Coliform ang disinfection to achieve the recuired

siandards,

3. F'rorr: the above mentioned projects, 8 projects have been completed and under
Operation & Maintenance, As per GPCB report of August — November 2025 {repori
uttached}, uut of these 8 ETP:, 1 &TP is reporied to be not operational and mmammg
STPs (8 nos.) have fai&ed in Faacal Coliform parametar. Bihar Uirban Infrastiucture
Pevelopment Corporation (BUIDRCO) being the executing agency (E4) for these
projects needs to ensure that all these 8TPs comply with the design standards
including Faecal Coliform reduction. Any compliance issue needs in be dealt as per
contract provisions and reporied to NMOG.

5]
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4. Accordingly, you are requested to get the matter examined and seek a report
from EA that why these STPs have failed to comply in respect of FC parameters in
CPCB sampling campaign despite having provision of FC reduction.

5. | am directed to request you to submit the report in this regard to NMCG
preferably within 15 days for further necessary action.
6. This issues with the approval of Executive Director (Projects), NMCG.
e,
1% 2
FHAR)
fageus (awfad), wreaws
Encl: As above -
IR & fav gfafef:

1. The Member Secretary, Bihar State Pollution Control Board, Parivesh
Bhawan, Plot No. NS-B/2, Paliputra Industrial Area, Patliputra, Patna, Bihar -
800 010

2. The Managing Director, BUIDCo, Rajapur Pul, West Boring, Canal Road,
Patna, Bihar - 800001

3. PS to DG/ PS to ED (Projects)/ PS to ED (Technical), NMCG



